RAJYA SABHA [17 December, 1999]

Committee is popularly called the Hathi Committee, headed by Shri
Jaisukhlal Hathi, who was a Member of the Parliament. That
Committee had given a very famous Report in which it was suggested
that there should only be 117 essential drugs which are just enough
for our primary health needs. We can add some more for secondary
and tertiary health needs. I would like to know from the Minister as
to what happened to that Hathi Committee report. Because that
would reduce the cost, both to the country and to the individual
patients. We have got irrational formulations, harmful and banned
drugs and spurious drugs. All these things are going on in the
market. I am a medical man and I have got some information on the
subject. I would like to know from the hon. Minister, what steps are
being taken to control all these things?

SHRI N. T. SHANMUGAM: The National Essential Drugs list
was formulated in the year 1996. As per the recommendations of the
World Health Organisation, it contains 250 drugs. Now, after the
Parliamentary Committee’s recommendations, this essential drugs list
containing 117 drugs is being examined. It is being reviewed. After
the examination, we will be in a position to decrease the number of
drugs from the list.

DR. Y. RADHAKRISHNA MURTY: The Hathi Committee
report came in 1974 and now it is 1999.

SHRI N. T. SHANMUGAM: I am in agreement with the views
expressed by the hon. Member. We will consider it and take
necessary action in the matter.
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Obsolete rail signalling system

1t*283. PROF. RAM GOPAL YADAYV:
SHRI RAMA SHANKER KAUSHIK:

Will the ‘Minister of RAILWAYS be pleased to state:

(a) the number of railway stations in the country where signalling
gears completed their expected life years ago, and remain out of
order very often;

(b) whether many train accidents occur due mainly to these
signalling systems;

(c) whether Government have any problem in replacing these
systems completely; and ’

(d) if not, what would be the time period for replacing these
signalling systems completely?

tOriginal Notice of the Question was received in Hindi.
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THE MINISTER OF RAILWAYS (KUMARI MAMATA
BANERIJEE): (a) to (d) A statement is laid on the table of the
House.

Statement

(a) There are at present 2390 stations (BG & MG) on Indian
Railways where signalling gears have completed their codal life. The
signalling gears at all these stations are being intensively maintained
and do not remain out of order frequently.

(b) No, Sir.

-(c) and (d) Non availability of adequate funds has been the main
constraint in replacing the above mentioned overaged signalling
systems, completely. Works of replacement of signalling system on
age-cum-condition basis have been sanctioned at 487 stations and the
same are in various stages of completion. Subject to the availability of
sufficient funds, the replacement of signalling systems at the balance
1903 stations can be done in the coming years.
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crossings. It is a fact that this 2,390 have completed the codal life. -
we want to complete this work, Rs. 2,005 crores are required.
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MISS SAROJ KHAPARDE: It is very heartening to know that
the Government has taken up the work of replacement of 487
signalling systems in the country. They are at various stages of
completion. May I know from the hon. Minister since when this work
is in hand and whether it is progressing as per schedule? I would also
like to know whether the Government has any plans to arrange for
more funds so that the remaining old signalling systems are also

replaced.

KUMARI MAMATA BANERIJEE: Sir, I appreciate the hon.
Member for raising this issue. Of course, as you have mentioned,
work on 487 signalling systems is under progress. Actually, it depends
on the availability of funds every year. Every year, we take up the
work at 400 to 500 places. If we get one-time-grant or special grant
for the purpose of safety area and security areas, we will be able to

fulfil all these things withing a time-frame.
But, if there is no money for this, then, how do we fulfil all the

commitments? Therefore, I think, if there is some help, a one-time
grant, from the Government, then, naturally, all these signals, which
have lost their codal life, — some of which are even 100 years old, —
can be replaced. There are so many things which need to be
replaced, like the signal system, the telecommunication system and
even the tracks. So, I think, we can do it within a time-frame,
provided the funds are available.
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Parh wwar Wl W, el v an B dikesh e Rrew
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wants the detailed figures, I can give them. In the Central Railway,
there are 68 stations. In the Western Railway, there are 254 stations.
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SHRI NARENDRA MOHAN: Sir, I would like to know from
the hon. Minister whether she is having in mind the replacement of
the mechanical signalling system by the electronic automatic signalling
system on at least the major tracks because most of the accidents,
which are happening, to my mind — this has also been reported
earlier in the Press — are due to signal failures. Although she is
saying that the records are a little different, the cdmmon perception
is that signal failure is onc of the major components in railway
accidents. She is saying that she does not have the money and that,
when she gets the money, she would replace all those signals which
have lost their codal life. The question is: How to get the money?
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There are only three ways. One is increase the freight; the other is,
increase the passenger fares. I don’t know the measures that she is
thinking of adopting. It is- only when she comes with her budget
proposals that the Parliament can assure her that she will be given
whatever she needs. But, as we see, the Railway Budget is already in
deficit. Then, how does she plan to undertake and complete the
major component of security, that is, signals, which has completed
their codal life and which, she thinks, is the most important for
passenger security.

KUMARI MAMATA BANERIJEE: Sir, I will adopt people’s
mandate; nothing else. Secondly, what the hon. Member has
mentioned regarding passenger safety and passenger security, that
should be adopted. That is why we are reviewing all these things in
each and every area of railways. Railways is a vast area and today the
Indian railway system is the target in the world and we are proud of
it. But we are lagging behind because there are certain problems.
Money, of course, is a problem. But, the will is also a problem. I
should have informed the House that I am not asking for money for
myself. Whatever I have said, I have only clarified the real position
because it is my moral duty, my obligation, to inform the House of
the correct position. Of course, funds are not available.

That is why, when I took over this charge, I called upon the
FICCI, I called upon the ASSOCHAM, I called upon the other
chambers of commerce and industry, I called upon the public sector
and I also talked to the private sector to come and invest for the
development of railways. Railways is not only an industry, it is an
institution in itself. We have so many social obligations. That is why
we have already set up a task force and this task force is going into
the details of each and every area. You will be happy to hear that we
have already announced that we are going to sign an MOU with one
private sector organisation, the Gujarat Pipavav Board, for a broad-
guage line from Pipavav Port to Surendranagar Junction. In this way,
we are taking care of passenger safety, passenger security, the
signalling system, the telecom system, the wagon system and so on.
But how do we get the money? We have to have joint ventures to
save the railways. That is our approach.

SHRI NARENDRA MOHAN: But, Sir, 1s she coming in the
next Budget with at least....
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KUMARI MAMATA BANERIJEE: I cannot disclose my budget
proposals right now.

SHRI M. J. VARKEY MATTATHIL: Sir, the Railway Minister
has made a statement that the lack of funds is coming in the way of
the development of railways. I would suggest, if the ticketless travel
in the northern part of India could be prevented, we could raise
sufficient resources. Again, I think, this august House should support
her to get sufficient funds for the development of railways because
she doesn’t have funds. It is for all of us to get together and request
the Finance Minister to allocate necessary funds in the next Budget.

MR. CHAIRMAN: That’s all. It is only a suggestion.
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KUMARI MAMATA BANERJEE: ¥t W8icd, ST g 3701
%1 [ have noted the points of the hon. Member. T8 faafud ¥ ¥ wvd
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SHRI SANATAN BISI: Mr. Chairman, Sir, the hon. Minister
has admitted that she would lay on the Table the first interim repoert
of HR. Khanna Committee. The public has a right to know as to
what contains in that report. I want to know whether she would make
it public or not.

KUMARI MAMATA BANERJEE: When I have said that T
would lay it, of course, it is for the public.

SHRI SANATAN BISI: Sir, I want to know whether she would lay
a copy of the report on the Table of the House.

MR. CHAIRMAN: Of course, she would lay it on the Table of
the House.

21



